FORM-B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

MAA DURGA RICE PROCESSING & EXPORTS PRIVATE LIMITED

SI. No. PARTICULARS DETAILS
@) 2) 3)
1. Name of the Corporate Debtor | Maa Durga Rice Processing & Exports Private Limited
2. Date of incorporation of | 21/07/2003
corporate debtor
3. Authority under which | ROC Cuttack
corporate debtor is
incorporated/registered
4. Corporate Identity No. of | U153120R2003PTC007249
Corporate Debtor
5. Address of Registered Office | Registered Office:
and principal office (if any) of | Kairapari, Kotsahi, (Tangi) Cuttack, Odisha-754022
corporate debtor
6. Date of Closure of Insolvency | 05.08.2026
Resolution Process
7. Liquidation = Commencement | 05.08.2026 (Order received on 06.08.2026)
Date of Corporate Debtor
8. Name and Registration Number | CA Amarendra Kar
of the Insolvency Professional | IBBI/IPA-001/IP-P-02956/2025-2026/ 14557
Acting as Liquidator AFA Valid Upto: 31.12.2026
9. Address & Email of the | At-Chandradeipur, PO-Salepur, Dist- Cuttack, Salepur
liquidator as registered with the | Highschool, Cuttack, Orissa -754202
Board Email: caamarendrakar@gmail.com
10. | Address and email to be used | At-Chandradeipur, PO-Salepur, Dist-Cuttack, Salepur

for correspondence with the
liquidator

Highschool, Cuttack, Orissa ,754202
Email: cirp.mdrice@gmail.com

Notice is hereby given that the National Company Law Tribunal, Cuttack Bench has ordered the
commencement of liquidation of the Maa Durga Rice Processing & Exports Private Limited on
05.08.2026.

Sd/-

Amarendra Kar
Liquidator, Maa Durga Rice Processing & Exports Private Limited
IBBI Reg. No. IBBI/IPA-001/1P-P-02956/2025-2026/ 14557

AFA Valid Upto: 31.12.2026

Date: 11.08.2026
Place: Cuttack
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5 PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liguidation Process)Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MAA DURGA RICE PROCESSING & EXPORTS PRIVATE LIMITED

VBL85HR/ LX3600/3800) OF WAG-7/ 5
VAG-9 ELECTRIC LOCOMOTIVES AT [ﬁl‘ PARTICULARS ! DETAILS
ILECTRIC LOCO SHED, ANGUL. . = e
. 5 Maa Durga Rice Processing & Exports
1. | Name of the corporate debtor
IMD : % 1,44,000.00, Tender Private Limited
Yocuments Cost : ¥ 5,900.00, Period 2. | Date of incorporation of corporate debtor 21.07.2008
A Completion : 36 months. Authority under which corporate debtor is :
idding Start Date: 20.08.2026. 3. y P ROC Cuttack
F incorpor: rsgigtered
1500 hrs. on 03.09.2026. 4. | Corporal ty No. of Corporate Debtor U153120R2003PTC007249
B B [t i RO uIlRS Address of Registered Office and principal office |Registered Office: Kairapari, Kotsahi (Tangi)
his tender, and any such manual| Bl g ! 2
ol realved%sha" S kanord: {if any) of corporate debtor Cuttack, Qdisha-754022
Somplete information including e-| |} 6. | Date of Closure of Insolvency Resolution Process {05.08.2026
lender documents are available in| | {5 11} E :
iy e GOV 7. | Liquidation date of corporate debtor {05.08.2026 (Order received on 06.08.2026)
S Divisional Electrical Engineer (TRS)| || 8. Name and Registration Number of the insoivency CA Amarendra Kar
Bttty Angul Professional Acting as Liquidator {IBBIPA-001/1P-P-02956/2025-2026/ 14557
e AFA Valid Upto: 30.12.2026
| 3 At: Chandradeipur, P.0.: Salepur, Dist.: Cuttack,
9. Qdm,drg:: Bmd Elmail SR Rpasior as registerad Salepur High School, Cuttack, Odisha-754202
5 ) Email: caamarendrakar@gmail.com
At: Chandradeipur, P.O.. Salepur, Dist.: Cuttack,
10. ng wEiﬁ"\“t?}g ﬁ(;ﬁidak:gr used for' Salepur High School, Cuttack, Odisha-754202
N3 Email: cirp.mdrice@gmail.com
Notice is hereby that the National Company Law Tribunal, Cuttack Bench has ordered the
- commencement of liquidation of the Maa Dunga Rice Processmg & Exports Private Limited on 05.08.2026.
Sd/- Amarendra Kar
Liquidnor Maa Durgs Rice Processing & Exports Private Limited
Place : Cuttack IBBI Reg. No. IBBI/IPA-001/IP-P-02956/2025-2026/ 14557
=\ Date: 11.08.2026 AFAValid Upto: 30.12.2026

i . &

Regd.office : 12, Ethiraj Salai, Egmore, CHENNAI - 600 008
Tel : 044 - 28276182 Email Id : chennai@srisarvarayasugars.in
Website : www.srisarvarayasugars.in CIN : L01115TN1956PLC003435
3o EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30th JUNE, 2026
o~ * Rs.in Lakhs
) Quarter ended Year ended
SI
PARTICULARS 30.06.2026 | 30.06.2025 | 31.03.2026
ON NOTICE " (Unaudited) | (Unaudited) (Audited)
Small Finance Bank Limited under the
Incial Assets And Enforcement Of Security ; 1 Total Income from Continuing Operations. 32,157.96 26,634.11 80,024.98
fs conferred under section 13 (12) read with 2 | Net Profit/ (Loss) for the period (Before Tax, Exceptional and/or :
!) Rules 2002 issued demand notices to he Extraordinary Items) from Continuing Operations 241532 2,159.33 1,606.31
jon the borrowers to repay the amount :
igether with interest thereon at the applicable 3 | Exceptional Items = 233.41
n 60 days from the date of receipt of the said 4 | Net Profit/ (Loss) for the period Before Tax (after Exceptional ‘
?bletlmmdental expenses, costs, charges efc. and/or Extraordinary Items) from Continuing Operations 2,41532| 2,159.33 1,372.90
lisation.
g v 5 Net Profit/ (Loss) for the period After Tax (after Exceptional
13(2) Notice Date/ | Date/ Time & : f ;
Outstanding Due Type of and/or Extraordinary Items) from Continuing Operations 1,797.57 1,551.10 1,181.40
igor (in Rs.) as on Possession 6 | Net Profit/ (Loss) from Discontinued Operations 231.25 (5.97) 11.04
14-05-2026 ¢ Date: 7 | Total Comprehensive Income for the period (Comprising Profit/
i RsE?g,ﬁ;’gI?r{#ve:r?tzes ‘{5-%?;‘26925 (Loss) for the period (After tax) and Other Comprehensive !
» inui i i i 71: 1,510. 1,393.33
Seveh Thotsand:andi-h 4-49.PM Income) from Continuing and Discontinued Operations 2,071.70 ,510.32 5
3 Seventy Only) _Symbolic 8 | Equity Share Capital 304.81 304.81 304.81
as on 11-052026 | Possession, 9 | Other Equity 48,095.30 | 4644543 |  46,023.58
| that piece and parcel of immovable property e ;
0, Area-Ac. 0.0900 Dec, by Kisam-Gharabari, 10| Earnings per share (o_f Rs. 10/- each) from Continuing and
il-Dhenkanal, Thana-Dhenkanal Sadar, Thana Discontinued Operations
1 all buildings and structures thereon.and all Basic: 66.56 50.69 39,12
3 earth or permanently fastened to anything : -
4 future. and bounded on: East: Bairagi Rout, .| Diluted : 66.56 50.69 39.12
outh: Boundary of Krushna Prasad Mouza Notes:
B Rs.1,80,444.24)- Date: 1. The above Unaudited Financial Results of the Company have been reviewed by the Audit Committee and approved by the
(Rupees One Lakh | 05-08-2026 Board of Directors at their meeting held on 10th August, 2026. The Statutory Auditors of the Company have carried out
eighty Thousand Four Time: Limited Review of the Unaudited Financial Results for the quarter ended 30th June, 2026
ar |Hundred Forty Fuand 1:11 AM 2 The above is an extract of detaifed format of Audited Financial Results filed with the stock exchanges under Regulation 33 of
iery l:‘o(#_ 0 MW YRR, ure requirements) Regulations 2015, as amended. ~ © a
a0 - ese Unaudited Fmancnal Results are prepared in accordance with the Indian Accounting Standards (Ind AS) as prescribed |
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